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Setting 11.p of new coal based Fertilizer 
Plant in Bibar 

8554. SHRI KUNWAR RAM : Will the 
Min ister of CHEMICALS AND FERTI­
LIZERS be pleased to state : 

(a) the steps taken by Government for 
setting up a new coal based fert i l izer plant 
in Bihar in the next Plan period ; 

(b) whether the new Tecbno-Economic 
feasibi l ity report has been processed ; and 

(c) the time by which the decision is 
expected to be taken ? 

THE MINISTER OF CHEMICALS 
AND FERTILIZERS (SHRI VASANT 
SATHE) : (a) to (c) .  The two coal-based 
plants ia operation at Talcher and Rama­
gundam have not yet stabilised. It is only 
after the viabi lity of the coal-based plants 
bas been established from the operations of 
thes two plants that any further investments 
io setting up coal-based fertilizer plant could 
be considered. The suggestion from the 
Government of Bibar for the estabtishmeat 
of a coal-based ferti lizer plant in the State 
can be looked into only then. 

Setting up of new Automatic Telephone 
Eicbaoges in Or�sa 

8555. SH RI P I  f l I } � C J. 1 t,; :WilJ 

the Minister of COMMUNICATIONS be 
pleased to state : 

(a) the names of the p laces identified in 
Orissa for the location of new automatic 
telephone exchanges ; 

(b) when such automatic telepboce ex­
chanaes are proposed to be set up ; and 

(c) the steps taken in this regard ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI VIJAY N. PATIL) : (a) and (b). 
25 new MAX JU exchanges of 25 l inc1 each 
have been proposed for instalJa tion in 1984-
85.  The places are stilJ to be identified, 
The opening of new MAX HI exchanges 
beyond 1 984-85 not yet programmed. 

(c) Project estimates are under various 
stages of sanction, ordering specifications 
have been i ssued against equipments aJ Jottcd. 

Time Bound Promotion Rules and Wind­
ing up of Rosters Scheme io P aod T 

Department 

8556. SHRI SOMJIBHAI DAMOR : 
Will the Minister of COMMUNICATIONS 
be pleased to state : 

(a) whether it is a fact that the roster 




